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Heard Shri K.C.Kanungo for the 

applicant and Shri S.B.Jena, Addl.Stnding 

Counsel for the Respondents. It is 

submitted by Shri 2Canungo that he is not 

interested to pursue this matter as the 

reliefs sought by the applicant in this 

O.A. have already been granted. 

In the aforesaid premises, this 

O.A. is accordingly disposed of. No costs. 
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